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>
Title: Need for early release of fishermen and their boats held captive by Pakistan.

SHRI RATILAL KALIDAS VARMA (DHANDHUKA): Mr. Deputy-Speaker, Sir, | am
raising here a very important issue regarding fishermen of Gujarat who are now
languishing in Pakistan jails[k86].
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI BIJOY
HANDIQUE): I will bring this matter to the notice of the concerned Minister.
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